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MADHYA PRADESH ACT
NO. 3 OF 2023
THE MADHYA PRADESH NIJI VISHWAVIDYALAYA (STHAPANA AVAM SANCHALAN)
DWITIYA SANSHODHAN ADHINIYAM, 2022
[Received the assent of the Governor on the 23™ January, 2023; assent first published in the “Madhya Pradesh
Gazette (Extra-ordinary)”, dated the 25" January, 2023.]
An Act further to amend the Madhya Pradesh Niji Vishwavidyalaya (Sthapana Avam Sanchalan)
Adhiniyam, 2007.
Be it enacted by the Madhya Pradesh Legislature in the seventy-third year of the
Republic of India as follows:—
I. This Act may be called the Madhya Pradesh Niji Vishwavidyalaya (Sthapana Short title.

Avam Sanchalan) Dwitiya Sanshodhan Adhiniyam, 2022.

2. In

Schedule to the Madhya
Sanchalan) Adhiniyam, 2007 (No. 17 of 2007), after serial number 48 and entries relating

thereto, the following serial numbers and entries relating thereto shall be added, namely:—

Pradesh Niji

Vishwavidyalaya

(Sthapana Avam

S. Name of Name of sponsoring Mode of forming Main Jurisdiction
No. Private body sponsoring campus
university body

(1) (2) 3) 4) &) (6)

“49. | Scope Global All India Society for Registered Society Scope Campus Whole of
Skills Electronics and under the Madhya NH-12, Madhya
University, Computer Technology | Pradesh Society Bhaironpur Pradesh
Bhopal. (AISECT), Bhopal. Registrikaran (Near Misrod),

Adhiniyam, 1973 Hoshangabad
(No. 44 of 1973). Road, Bhopal.

50. | Abhyuday Bhagwan Rajeev Company Abhyuday Whole of
University, Lochanram registered under University, Madhya
Khargone Bulakhiram Section 25 of the Gram-Magriya, Pradesh

Parmarthik Companies Act, Khandwa Road,
Sanstha, Indore. 1956 (No. | of Khargone.
1956).

51. | Azim Azim Premji Company Azim Premji Whole of
Premji Foundation for registered under University, Madhya
University. Development, Section 25 of the Bypass Road, Pradesh.".
Bhopal. Banglore Companies Act, Kanhasaiya,

1956 (No. 1 of Tehsil-Huzur,
1956). Bhopal.

Amendment of
Schedule.
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